113 Written Answers

commissioning  of  circular  Railway
Project, facility for transport will get
strengthened jn Calcutta.

The third demand has implication of
general  applicability.  Such  demands
are considered within the frame work
of Government policy in consultation,
where neeessary with the two recog-
nised Labour Federations, viz., All
India  Railwaymen's  Federation  and
National ~ Federation of Indian Rail-
waymen, who represent all categories
of railway employees, under the Per.

manent  Negotiating ~ Machinery  and
Joint Consultative Machinery
Schemes.
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[8 AUG. 1984 ]

to Questions 114.

Pay revision of employees of FCI ana
Central Warehousing Corporation

1603. SHRI ARABINDA GHOSH:
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state:

(a) the year-wise profits/losses  of
the Food Corporation ot India and the
Central Warehousing Corporation  dur-
ing the last three years;

(b) what is the number of Class-I
officers together with their qualifica-
tions, gross salaries and other benefits,
separately, in the Food Corporation of
India, the Central Warehousing Cor-
poration and the National Seeds Cor-
poration, as on the 1st April, 1984;

(¢) whether the managements of the
Central Warehousing Corporation and
the Food Corporation of India had
opened a dialogue with the employees'
representatives in all the regions, in-
cluding the Officers' Association, for a

negotiated settlement of pay revision;
and

(d) whether Government propose to
take initiative and persuade the mana-
gements of the Central Warehousing
Corporation and the Food Corporation
to start negotiations with all the Re-
gional Unions for the immediate settle
ment of this issue?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (SHRI M. S.
SANJEEVI RAO): (a) The Food Cor-
poration of India is not a profit-orient-
ed organisation. There is no profit
earned by it on its overall operations.
The net profits earned by the Central

Warehousing  Corporation  during  the
last three vears were as under—
( Rs. in lakhs )
1980-81 198 1-82 1082-81
Bog.53 n56-29 1080 f

(b) The number of category T OfM-
cers in Food Corporation of India,
Central Warehousing Corporation and
National Seeds Corporation as on
1-4-1084 Is as under:
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